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Acquilitlon and Pr"enatlon of Ha,darl 
Mansion al a National Monument for 

Communal Harmony 

·555. SHRI SAMAR GUHA: Will 
the Minister of HOME AFFAIRS be plealed 
to It ate : 

(a) wbether the 'Communal Peace 
Camp' set up by Mahatma Oandhi in 
Haydari Mansion, I 0, Bcliaahat Roali, 
Calcutta, has alaumed a bistoric i'llportance 
as a place of pilgrimage for communal 
harmony; 

(bl wbether a public committee il trying 
to draw the attention of Government for 
acquiring and preserviDI this M aosioo as a 
historic monument; aDd 

(c) if &0, whelber Government will talte 
ateps to acquire and preserve it II a national 
monument for communal harmoDY ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRf 
R. N. MIRDHA): \a) to (c). The Gandhi 
Centenary Committee, West Bengal, propose 
to aequin, the house in Beliagbata in Cal· 
cutta, wbere Gandbiji resided in August, 
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1947 wheu n a ~  _ in his mission to 
establish/commuDal harmony, and to preserve 
the place as a national monument and a 
venue for activities in furtberance of 
Gsndhlan ideals. The State Committee 
have approached the National Committee 
for tbe Gandhi Centenary for tunds for the 
purpose. The matter is under eonsid(fa-
lion. 

I-bde Parll: 18 D21bl University Campll1 

-556. SHRI R. K_ BIRLA: Will the 
Mini.ler of EDUCATION AND YOUTH 
SERVICES be pleased to state: 

(8) t ~r it is a fatt Ihat the Delbi 
University has decided to give it~ students a 
Hyde Park in its campus to express tbeir 
feelings; 

(b) if so, the reaction of Goveroment 
thereto; 

(c) whether it is also a fact that luch 
a Hyde Park will lead to more lawlessoen 
and indiscipline amoog the students; and 

(d) whether any other u'liversity i. 
also tbinking to have sueh parks in ita 
campus? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V_ K. R. V. 
RAO) : <a) No. Sir. 

(b) and IC) Do not arise. 
(d) The Government has no informatioD 

In this regard. 

Murder of 811rl Ram Gllrlb Dal b, 
Naxalltes 

-557. SHRf JAI SINGH; 
SHRI HARDAYAL DEVGUN: 

Will the Minister of HOME AFFAIRS 
be pleased to stale : 

(a) whether it is a fact that Shrl Ram 
Oarib D8s, a Jan Slngb leader of Muzaffar-
pur District, ,,-as k'iled on the ]lrd luly, 
1970 In his native village of Taraura by the 
Naxalitics; 

(b) wbether a" enquiry bas ~n held 
into hil death ; 

(cl if so, t ~ lindinl; t ~ or: and 
(d) tho steps o ~ral nt propose tl) 

l."te to make the life of the litic~1 l~l rs 
~ar  In the country ? 



.. , AUGUST 21, 1970 ",11'.. ., .. ",,, 
mE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCEINTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K C PANT: (al 10 Ill). According to 
information recei"ed rrom the Uovernment 
of Bihar. Shri Rom Garib Das. Presidtnt, 
MandaI Jan S3ngh Musahani (MunfTarpur) 
was shot at on July 24. I 70, at aboul 11.00 
P. M. while he was Iy;ng on his bed in the 
verandah of i~ house. He was removed to 
Muz,lfarpu, Ho,.nilal in a precarious condi-
tion where he expired. In his dying declara· 
tion he named four penon, of whom three 
persons have been arrested by th. police. 
The four h person is abscond "g. According 
to the Siale Government, Ihe a scon in~ 

person is s p~ctc  to be involved _Jong with 
some NuaJile. in the commission of cerlain 
other serious elf. nces Further inves'igalions 
are in progles.. The local p'lice aUlhorities 
are expected 10 I.ke adequate sleps to tnsure 
the safety 01 polilkal l a ~rs. 

In ustrlr~ locoh·d In J';orlh India 
Approaclu'd for use 01 Kandla Port 

-5508,. SHRI D. N. PATODlA: Will 
tbe Mirislrr 01 SHIPPING AND TRANS· 
PORT be pleased to stole: 

(a) .. hether il is a facl thai Govern· 
menl a ~ appro"ched Ibe ir.dustCies located 
in Non h India to IT'ake greater use of Ihe 
KandJa Port ; 

(b) whelher Ihe carla traffic cf the Port 
has sho .. n any increase durinl the Jasl two 
~ als ; and 

(e) if not, lhe slep. Oovernment bave 
laken or propose 10 tat, to auamenl it ? 

THE! MINISTER OF PARLIAMEN. 
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRJ RAGHU RAMAIAH): 
fa) All the Central Ministries have been 
requested to issue suitable instructions to tho 
Proje:ts/UndertakinRs and other purch,sins 
authorities under their administrative control 
(Iocatecl in the northem ~ioD' to route their 
imports and exporls through KandJa wher· 
ever it i.e ecoDomical to do so. 

(d) anP (c), The cargo traffic of the 
port ~ o  a decrease during 1968·69 u 
combared to Ihe precedi", ·year. II increa-

led from 2O,3S,700 tonnel durinl I I ~ to 
21,09,444 lonnes durinl 11169·70. Govern-
ment sel up a Comm:lteo in May 1969 under 
the Chairmanship of Transport Secre'ary and 
includiog repre,enlatives of various int r~s  
concerned to ~onsi r Ihe probJems relaling 
to Kandla Purt including impro\'ement of 
traffic. The recommendations made by Ih c 
Commiuce arc in the process of implem"Dta· 
tion. The Kandla Port ru~t has al so 
been taking steps to allract more traffic 10 
the Pori. 

Three-L8"g""gc FODlUla In Schools 
affiliated to Central Board of 

Serondary Education 

·SS9. SHRI MAYAVAN: 
SHRI NARAYANAN: 
1:>HRI N. R. LASKAR : 
SHRI DHANDAPANI : 

Will the' Mini;ter of EDUCATION 
AND YOUTH SERVICES be pJeased to 
state: 

(a) whether it is Ii fllct that Government 
pTopose 10 have Ihree·languages siudied al 
Ihe high level and two Janluagel al tbe 
lower level in Ihe 400 schools affiliated 
to Ihe Cenlral Boald of Secondary Educa-
tion ; 

(b) if so, Ihe reasons for adoptins tbil 
new formula ; 

(e) how far Ihis new formula wiJI benefit 
Ihe studeDts; and 

(d) whether aU the lanauqes mentioned 
in the Consli!ution have been included in 
the oew formuJa ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF D ~n  AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (al Accordlns to the recertly 
re.ised curriculum prescribed by the Ceotral 
Board of Secondary Education for Ibe 
schools foJlowinS the All India Hisher 
Secondary Scheme, provision has been made 
for compulsory study of three-Iaqulges, 
one at Ihe higher Jevel and two at the lower 
level. 

Ib) and (c). A statement is laid on Ihe 
Table of the Sabha. 

(d) Yes, Sir. 




